IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : i-ﬂDERABAD‘BE:NCH.

AT HYDERABAD

0.N0,1745/97 | Date of Order : 6,3,98

BETNEEN H
Smt,8haik Rasheeda _ «+ fpplicant, -
RRD

1, Superintendernt of Post Offices,
Proddatur Divisien, Preddatur,
Cuddapah Dist,

2. District Empleyment Officer,

Cuddapah District, Culdapah, os Respemdents,
- Counsel fer the Applicant «s Mr.C,V,Nagarjuna Reddy
Ceunsel for the Respemdents s Mr,N,R.Devraj

-mn . f. No’l}-“‘“‘*%,jﬁj‘;M?"ﬂ-‘L-

) CORAM:
HON'BIE SHRI R,RANGARAJAN : MEMBER (ADMN,)

HON*BLE SHRI B,.S. JAI PARAMESHWAR : MEMBER (JUDL,)

e w— — —

X as per Hon'ble Shri R.Rangarajan, Member (Adma,) X

Heard Mr,Pramod fer Mr.C,V.,Nagarjuma Reddy, learned
coursel for the gpplicant amrd Mr,N.R.Devraj, learmed

standing ceounsel for the respemdents, : N i

2. . M.A.185/98 1n 0.A.1745/37 is posted teday., Ia this
M,A, the aPPliéant prays fer a directien te R-1 to imtimaté.
the se‘lection_mede im pursuance ef the requisitien made by
R-1 dated 12,9,97 for appeintmet of EDBPM, Kathalur Branch

Post Office A/W Tallapalle, Proddatur Divisiem, Cuddapah Dist,

B .

o2



3. The respomdents have preduced befere us the selectien
preceedings im regard te the abeve said selectien, AS both
the parties have agreed, we thoughtit fit te dispese of the

O0,A., itself imnstead ef dispesing ef the M.A,

4, Hence the O.A. 15 disposed of as under i-
In this 0.A, an interim erder was passed em 30,12,97
to censider the applicant alse alerg with emp leyment éxchange
sponsored candidates for the pest of EDBPM ef the said post
effice, Today it is seen frem the selection proceedings that
- the applicant has been selec‘t;ed and she is the first candidate
in the panel for posting as EDBPM ef that pest effice, Hence
the Tribunal has me ebjection if the spplicant 1S pested in

—accardaacg with the selection preeeeﬁiii‘ngs.
Se The O,A., i3 dispssed eof as above, No costs,

(The selectiem proceedings are perused amnd returned baciv;)

_}ﬁr@ﬂm ( R.RANGARAJAN )
' M(:mbe'r ?.(J udl,) Mamber (AMmn, )
‘ 3- 1 ' ) . - \ )
~ . Dated : 6th March, 1998 . !

( Dictated im Open Court ) =
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OA. No,1745/97

Copy to:-

1. The Superintendent of Post DPFices,‘Praddatué Oivision,
Proddatur, Eudgapah Dist.

2, The District Emplayment Officer, Cuddapah Digtrict, Cuddapah,

3. Ona capy ﬁo Mr. CoVyNagar juna ﬁeddy, ARdvocate, CAT., Hyd.

4. One mpy to Mr. N.R,Devsraj, Sr.CGSC., cAT.,EHyd;_ ~

.S+ One mpy to D,R,(R), CAT., Hyd. | P

6. Jne dplicate copy. /649
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